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similar categories of Delhi Adminis­
tration?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) Yes, Sir.

Ob) and (c). Yes, Sir. Individual 
complaints received in these matters 
are promptly looked into.

(d) As the Act stands only those 
teachers who have retired after the 
enforcement of the Delhi School Edu­
cation Act, 1973, i.e. after 31st Decem­
ber 1973, are entitled to these benefits 
provided they opted for them.
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“The Stay-pat Tenants’*

*16. SHRI HAR1 VISHNU KAM- 
ATH: W ill the Minister of WORKS. 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) whether his attention has been 
drawn to an article captioned “The 
Stay-put tenants” in the Financial 
Express, of April 26, 1977;

(b) whether the allegations therein 
regarding many of the former Minis­
ters and M. Ps. and also about some
Ministers of the present Government 
are correct; and

(c) if so, the measures contemplated 
by Government for setting matters 
right?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
B A K H T ): (a) Yes, Sir.

(b) 102 Members of the 5th Lok 
Sabha, including 5 former Ministers, 
who are no longer Members of the 
House, are still occupying Government 
residences. Another 67 Members have 
only partly vacated their houses.

Like all others, Ministers and M.P.s 
also have preferences for location, 
size, etc., of houses. To the extent 
possible, allotments have been made 
to them with due regard to their 
choice. There has been no undue 
problem, as reported in the Press. t

Shri George Fernandes has been al­
lotted a suitable house and Shri Raj




